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Title: Discussion regarding protection of river Ganga from pollution and Himalayas from ruthless exploitation raised by
Kunwar Rewati Raman Singh on the 14th May, 2012.

MR. CHAIRMAN: The House shall now take up discussion under Rule 193. Dr. Ratna De to continue.

DR. RATNA DE (HOOGHLY): Mr. Chairman, Sir, I would not go through the portion which I have already spoken on 14 th
May.

There cannot be two opinions about making Ganga, which is our lifeline, pollution-free. This is our major river. We cannot
destroy it irreparably. We have to protect it and safeguard it for our own benefit. We know that the Ganga Action Plan has
been in implementation for long. What is the status of the Ganga Action Plan now? What was its impact? Has it served the
purpose for which it was formed? What benefit has been reaped out of it? I would like to know answers from the hon.
Minister for these pertinent questions because it is the responsibility of the Government to ensure proper and effective
implementation of the Ganga Action Plan. Has the Ganga Action Plan failed to take off? As far as many hon. Members are
concerned, Ganga Action Plan is a failed attempt on the part of the Government. Pollution of Ganga is all pervasive in its
long stretch encompassing many States of the country.

What is the function of the Ganga River Basin Authority? What efforts have been made by the Ganga River Basin Authority
to ensure Ganga River is cleansed and made pollution-free? What punitive action has been initiated by this Authority on
industries which blatantly pollute River Ganga over the years by throwing all the laws to the wind? Is there any monitoring
mechanism at the Centre, to monitor the function of this Authority?

Hon. President, in her last speech to the Joint Session of the Parliament, has highlighted that Ganga should be made
pollution free. What initiatives have been taken by the Ministry on this remark of the hon. President? Is there any effort to
ensure development and beautification on the banks of the River Ganga? The existence of ports also depends on the water
level of the River Ganga.

Before I conclude, I would like to make a fervent appeal on a very specific aspect of the Ganga Action Plan. It is about
finding funds for taking up this mammoth Ganga Action Plan scheme. There would not be any scarcity of funds, as all the
stakeholders should be involved so that there is no shortage or dearth of funds. Our goal should be to ensure that Ganga is
saved from destruction and Ganga is free from pollution; and then only we can heave a sigh of relief.

16.07 hrs (Madam Speaker in the Chair)
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"There is every reason to suggest that the standard pattern of hydro power generation, distribution within the Indian
Himalayan region should be decentralised and networked through small projects only. The Task Force strongly seconds the
view of the State Government that exporting mega projects rarely and few medium projects, the logical recommendation of
the IHR. It is also seen logical and essential to demarcate zones in the higher Himalaya region that are naturally unstable.
In these areas, no hydro power projects should be allowed to be developed."
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Now, let me come to the question of Ganga Action Plan that was taken up in 1985. Almost Rs. 1000 crore has been
pumped into it in Phase I and Phase II, but no development has happened. River Ganga is still sullied and CAG has
categorically told this thing.

Now, in 2009, the Government has constituted National Ganga River Basin Authority. But what is the amount
sanctioned and what is the amount released? The Government had sanctioned Rs. 2,165 crore. But the amount that was



released was only Rs. 468. The amount that was spent was just Rs. 91 crore.

Another important matter that I would like to raise here is about the CAG Report of April, 2010. It opined that there would
be no water in the long stretches of the famous Alakananda and Bhagirathi riverbeds if the Uttarakhand Government goes
ahead with its plan to build 53 big power projects — and altogether 184 projects — on these two rivers, which join the
Ganga. The CAG came down hard on the State Government whose power policy of 2006 allows a private player to divert
upto 90 per cent of the river water to power turbines, leaving only ten per cent to flow in the natural course of the river. If
that happens the villages settled along the river basin will be uprooted. What will be the result? It will lead to mass
migration and it will also lead to cultural erosion. 'Cultural erosion' is an important factor. We know that the Himalayas and
Ganga are having a greater role in the development of the economy in the health sector, in the irrigation sector, in the
agricultural sector, in the socio-economic sector, in the cultural sector. ...(Interruptions) If this process goes on, Ganga
would disappear in the Valley.

Let me make my last point. One lock-gate has been broken in Farakka. A lot of water is going out. The Government
should give proper attention to it.

With these words, I thank you and conclude my speech.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam Speaker, I am really indebted to you for the amount of involvement
that you have shown towards this subject not because you hail from Bihar but because we all revere the river Ganga. There
are two aspects which are being discussed. One is the emotive aspect because of the way in which we always look up to
this river. Another aspect is the development aspect, which is also being discussed. Our attempts should be — and has
been — to bring in a semblance between the development aspect and the emotional attachment which we have towards
this river.

I would start by saying that the state of our country's main rivers reflect the callousness and the ineptitude with which we
approach the issue of managing the natural resources. It is because of our lack of long-term river conservation or water
management policy, several rivers across the country have either dried up or resemble rivulets. Those which still flow are
wrecked with pollution and often resemble giant drains.

After a quarter century of trying and constantly failing, the Government has constituted the National Ganga River Basin
Authority in February, 2009. It is an empowered Authority for conservation of the river Ganga. The mandate of this
Authority is to go ahead with "clean Ganga" mission by 2020. No untreated municipal sewerage and industrial effluents
would flow into the river. That is the mandate which is before this Authority.

This NGRBA is constituted under Section 3 (3) of the Environment Protection Act, 1986. The investment required to
create the necessary infrastructure for treatment of sewerage will be shared between the Union and the State
Governments. So far, projects amounting to Rs. 2,600 crore have been sanctioned. Let us not forget that the Ganga River
Basin is the largest river basin in our country and the fourth largest river basin in the world.

The World Wildlife Foundation, WWF, has marked the Ganga among the ten most endangered rivers in the world.
Ironically, the river is dirtier now than in 1985 when the plan to clean up Ganga was operationalised. Between 1985 and
2009, the Union Government has spent Rs. 916 crore to clean up the river. The ambitious Ganga Action Plan undertaken in
1985 by Rajiv Gandhi in which crores of money were spent actually went down the drain due to poor planning and
misappropriation of funds by various agencies.

As of April, 2011, the Cabinet Committee on Economic Affairs had approved a Rs. 7,000 crore project to clean the Ganga.
The Union Government's share would be Rs. 5,100 crore and that of Uttarakhand, Uttar Pradesh, Bihar, Jharkhand, and
West Bengal would be Rs. 1,900 crore. An estimated investment of around Rs. 15,000 crore will be required in the next ten
years to meet the "Mission Clean Ganga". We understand that the Government is heavily dependent on the World Bank's
financial assistance of US$ 1 billion. The World Bank approval is surely a boost no doubt, but without proper monitoring and
close scrutiny, the Bank's generous loan is bound to be squandered and the project will meet the same fate as of Ganga
Action Plan (GAP). We would like to understand from the hon. Minister that what monitoring mechanism you are having in
place or you are again dolling out or passing those funds to the State Governments to do as it was being done.

The catchment area of Ganga basin spreads over four countries — Tibet Autonomous Region of China, Nepal, India and
Bangladesh. In India the Ganga basin covers 11 States — Uttarakhand, Uttar Pradesh, Himachal Pradesh, Haryana, Delhi,



Rajasthan, Madhya Pradesh, Chhattisgarh, Bihar, Jharkhand and West Bengal.

The Planning Commission in its latest report to the Supreme Court has made an alarming conclusion that even if 100 per
cent utilisation of funds were to be achieved in all sewage treatment plants along the rivers, Ganga would only be rid of
one-third of the total waste generated in the river basin. That is the cause of concern, I think, all Members have been
addressing to. This is the Report which has been given by the Planning Commission to the Supreme Court of India. This is a
point of concern. We would like to know the steps the Government intends to take to meet this challenge.

When it comes to conservation of river Ganga, the Government seems to be moving at snail's pace. Even ten months after
issuing a notification to declare 135 kms stretch of the river from its origin at Gaumukh as eco-sensitive zone, I am given to
understand that the Ministry has failed to finalize it. The three month mandatory period for receiving comments and
suggestions on the draft expired in October last year, but the final version of the notification is yet to be published. This
notification was issued in response to agitation by environmental and social groups of Uttarakhand. As part of the effort to
restore ecology of the river from Gaumukh to Uttarkashi, work was stopped on three major hydro electric dams. But now
the notification has not only been stalled, demands for restarting the work have also resurfaced. I think the hon. Minister
has also been receiving a number of representations in this regard. The notification was aimed at maintenance of
"environment flow and ecology" of the river. The zone would cover 100 metre area on either banks and restrict or prohibit
activities like drawing water for industrial activities, mining, stone quarrying and crushing, discharge of waste and industrial
effluents in the river. The Planning Commission in its report to the Supreme Court makes this alarming conclusion.

Madam, as a Member of the Public Accounts Committee I had the opportunity to travel from Tehri to Patna when Shrimati
Rabri Devi was the Chief Minister of Bihar I had varied experience. Some colleagues of mine are still Members of
Parliament today We had varied experience. I need not go into the details, but the report that the Public Accounts
Committee had submitted to the House, I think the Government should look into that aspect and about the suggestions we
have made. What has happened beyond Haridwar? Ganga downstream Haridwar fails practically all standards of purity,
whether it is the " biological oxygen demand' or the " faecal coliform count'. In all respects, the River's water fails practically
all standards of purity. ...(Interruptions)

Madam, take the case of Kanpur. I had tried to understand why from Aligarh till Allahabad the River is dead. It becomes a
sewerage. No water flows into that River from Aligarh to Allahabad till the River Yamuna joins at Allahabad.

MADAM SPEAKER: I have a very long list of speakers. I am afraid, I will not be able to give much time. Please conclude.
SHRI BHARTRUHARI MAHTAB: I will just take two or three minutes. I have some suggestions to make.

At the heart of the problem lies the piecemeal approach to treating the effluents flowing into not just the Ganga but
practically every river in the country. We do not have a system to preserve our rivers. Unless the Government is serious
about punishing those responsible for polluting the river, no action plan would succeed in restoring the Ganga's prestine

glory.
Now, I come to the protection of the Himalayas from ruthless exploitation.
MADAM SPEAKER: You will have to conclude. I am sorry. You can lay your speech on the Table of the House.

SHRI BHARTRUHARI MAHTAB: I have to make only two sentences. The Himalayas are called as the water towers of Asia.
The Himalayas' are young-fold mountains in its formative stage. This zone of the Himalayas is most fragile and tectonically
active, falling in the seismic zone. Therefore, I have three suggestions to make.

One is, from the existing hydro power projects, Tehri, Maneri Bhali, Koteswar and Vishnu Prayag, a minimum 50 per cent of
the water must be immediately discharged so as to protect the acquatic life and sufficient water to allow the residents of
the surrounding areas to carry out their rituals. This should also apply between Aligarh and Allahabad.

My second suggestion is that due consideration of the sensitivity of the Himalayan Glaciers, development projects must be
planned or proposed maintaining a clean and uninterrupted flow of the Ganga. A set of rules must be laid out for rightfully
managing all activities like construction, mining, sewage disposal and deforestation.

My last suggestion is there a need to have a detailed Himalayan Policy with the participation of the locals of the Valley
along with a High Level Expert Committee to rightfully assess the impacts of all the projects on the River Ganga.

With these words, I conclude.



*SHRI R. THAMARAISELVAN (DHARMAPURI): The Ganga action plan was launched way back in 1985 with the main
objective of pollution abatement, to improve the water quality by Interception, Diversion and treatment of domestic
sewage and prevent toxic and industrial chemical wastes from identified grossly polluting units entering into the river and
also to take care of other needs to protect this national river. Crores of rupees had been spent so far in the name of the
Ganga cleaning since the inception of Ganga Action Plan in 1985 and yet the river Ganga is not free from pollution.

Clearing the Ganga or any other river is not possible with the existing system of sewerage and STP, but it needs a
decentralized system based on biogas generation technology that is not only cost effective but also easy in operation and
maintenance. The government should think about it seriously for effective sewage management to keep our river Ganga
clean and free from pollution.

The State Governments should take immediate action against industries polluting the river as well as setting up
STPs. It is reported that every day 2,900 million litres of sewage is discharged in the Ganga. The State Government should
initiate action to set up more sewage treatment plants. The industrial pollution and industrial effluents were a cause of
major concern as they were toxic and non-biodegradable. The State Government should also require to monitor compliance
of effluent discharge standards. Action must be taken against the defaulting industries by the State Boards under the
powers delegated to them. There is a need to strengthen the relevant enforcement mechanisms.

I would also like to point out that the water of many rivers in our country has become unfit for human consumption.
Therefore, there is an urgent need to initiate an action plan to clean the rivers of our entire nation.

With this I conclude my speech.
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DR. M. THAMBIDURAI (KARUR): Madam Speaker, I thank you for allowing this subject to be taken up for discussion. I
would also like to congratulate our hon. Member Kunwar Rewati Raman Singh for initiating this discussion under Rule 193.

Madam, we are treating all the rivers in the country as Goddesses. The River Ganga is the mother of all rivers. We are
giving great importance to all the rivers in our country. There is a popular saying in Tamil which is like this:

"Mangai sudhagamaanaal Gangaiyil kulikkalaam,
Aanaal andha Gangaiye sudagamaanaal engae selvadhu?"

I will translate it for the benefit of hon. Members. If a woman wants to wash her sins, she may purify herself by immersing
in the holy Ganga, but if the holy Ganga herself is polluted, where will she go to purify herself? This is the meaning of that
saying. This is how we give importance to River Ganga and her holiness. So, this is a very serious issue and we should take
this issue of pollution of River Ganga very seriously and take effective measures to clean River Ganga. As many of our hon.
Members said, our civilization and culture also originated from river valley civilizations.

Madam, one of our hon. Members read your poem also. This shows that you are also very much attached to River Ganga.
Its importance is known to everyone. But the holy River Ganga is polluted now. For this, we have to find out the reason for
this and for this we have to see from its place of origin and all the way up to the place where it merges with the Bay of
Bengal.

Now, all the States are constructing dams. The dams are useful for generating hydro power, for developing irrigation
facilities for agriculture and also for drinking water purposes. But at the same time, we have to see that the river water is
not restricted only for that particular area, but it has to go to other States also. As our hon. friend said, River Ganga passes
through many States.

Water is a natural resource. It has to be used by all, not only by the people of a particular area. Therefore, it is our duty to
see that water must be allowed to flow in the river. We have to see how to stop polluting our rivers
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We need special drainage systems because when the cities are developing what we are doing is that we are allowing all
the sewage water to only go to the river. That is happening. There must be stringent action to prevent that or there must
be a scheme to treat the sewage water and that can be sent for irrigation purposes so that the sewage water can be used.
In the same way the effluents of the industries can be treated.

As the hon. Members said, so many industries are coming up and that we want to encourage the industries. At what cost?
The industries are polluting the rivers. If the rivers are polluted we cannot get potable water. The drinking water is more
important. Now the country is facing shortage of drinking water. Most of the hon. Members have raised the issue of safe
drinking water. Even when we go to our constituencies and travel around the area, the people ask for safe drinking water.
Even the ground water is polluted. It is happening in such a way that we are facing the problem of safe drinking water.

The same way the River Ganga is polluted and we cannot take the water for even drinking purposes. This is the position as
of now. As our hon. friend said, we take Ganga water for all auspicious functions throughout the country. That kind of
importance or purification we are giving to River Ganga. But if it is polluted, it is not treated properly, naturally, we will
suffer. Therefore, I am suggesting that stringent action must be taken by the Ministry or with the help of State
Governments to prevent all this kind of pollution.

The Ganga Development Authority has already taken some action, but I think it needs to be improved. I also once visited
the Kumbh Mela in Allahabad and found so much of pollution there. I could not even take bath there. That is the kind of
situation there. That place was completely polluted.



The same is the case with Yamuna River. It is completely polluted. We are allowing all sewage water and pollutants of
Delhi to go to River Yamuna and this is going to merge with the River Ganga. Therefore, all the tributaries have also to be
maintained properly. Otherwise, their polluted water is going to be mixed with the River Ganga. It is high time the Ministry
takes some action.

Madam, not only the River Ganga, but you take the case of River Cauvery and other rivers of our country. My constituency
is near River Cauvery. The River Cauvery is completely polluted. All effluents are coming into it. The water is not coming to
River Cauvery as Karnataka is preventing that because it is constructing dams on it. Therefore, we are suffering a lot. Even
for drinking water purposes we cannot take water from the River Cauvery as it has less water and that too is totally
polluted because of sewage, effluents, etc.

Therefore, what I am insisting upon is that not only the River Ganga but all the rivers must be preserved. These have to be
maintained properly, at least, for drinking purposes; forget about irrigation and other activities. Otherwise, a time may
come when our future generations may curse on us that we have failed to protect our rivers. The future generations may
not get safe drinking water from our rivers. That is why I am requesting, Madam, as all hon. Members have joined together
in supporting this discussion under Rule 193, that the River Ganga may be preserved and that the Ministry has to come
forward to see that all other rivers are also protected.

At the end, I must also request that all the rivers must be nationalised. That is the only solution because several states are
connected. Therefore, it is better to nationalise all the rivers and then only these rivers can be protected.
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SHRI PRABODH PANDA (MIDNAPORE): Thank you, Madam Speaker. At the very outset, I extend my thanks and gratitude
for taking this subject for discussion under Rule 193.

In the 15t Lok Sabha, this subject has been taken twice. I am kind enough to you as you have nominated me as the
Convener of the Parliamentary Forum on Water Resources Management and Conservation. In the meeting of this Forum,
we have discussed this subject twice, and we have recommended some suggestions for your consideration and even for
the consideration of the Government.

The river, Ganga, has an exalted position in the Hindu ethos. It is repeatedly invoked in the Vedas, Puranas and in the two
great epics — Ramayana and Mahabharata. This river is depicted as the 'Mother Ganga' which provides to the millions of
Indians with an important link to their spirituality. So, there is a myth with regard to the river, Ganga. But apart from that,
there is also a reality. So, the river, Ganga, is associated with myth and realty — reality with land and the life of the people.

The Ganga basin is one of the most fertile and density populated areas in the world. This is the largest river in India. Now,
it is the national river. The total length from the origin at Gangotri glacier at Gomukh to the mouth of Bhagirathi at the Bay
of Bengal is 2,525 kilometres. It drained about one lakh square kilometres. It provides water to about 40 per cent of the
Indian population in 11 States — Uttarakhand, Uttar Pradesh, Himachal Pradesh, Haryana, Delhi, Rajasthan, Madhya
Pradesh, Chhattisgarh, Bihar, Jharkhand and my State, West Bengal. It flows in 29 cities which have the population of over
ten lakhs; 23 cities which have the population between 50,000 and one lakh; and 48 cities which have the population of
about one lakh.

As has been said by my several Members, it is needless to mention that this is the lifeline of these areas. But in the
modern time, it is known for being polluted - siem dicft 2t 1%,

Madam, what is the pollution statistics? The measurement of pollution in the year 2006 revealed that the river monitoring
over the previous twelve years had demonstrated Fecal Coliform counts up to 10 MPN, that is, Most Probable Number per
hundred millilitres and the Biological Oxygen demand level was averaging at 40 mg. per litre. The most polluted part is at
Varanasi.

The overall waterborne disease incidence — acute gastro intestinal disease, cholera, dysentery, hepatitis A, typhoid had
been estimated at 66 per cent.

One Arunachal agency, UEPPCB, categorised river water into four categories — (@) safe for drinking; (b) safe for bathing;
(c) safe for agriculture; and (d) excessive pollution. The river, Ganga, has been put into 'd' category. Several Members
mentioned as to what the causes of pollution are. They are: (1) the restricted stream of the river — restricted and
disturbed flow due to huge number of dams and tunnels; (2) industrial waste; (3) religious events; and (4) human wastes.

We may classify the entire Ganga gamut into three reaches — the Upper Reach, the Middle Reach and the Lower Reach.
We should look into these Reaches very closely and attentively, and study the specific problems of the specific Reach. The
upper reach, which flows from the Himalayan glaciers, flows on steep and narrow bed, mostly rocks and boulders. This
reach is considered to have immense potentialities not only for hydro electric power but it has even potentialities for
quality. If we stop the tunnels, dams and all these things, the water can be served but quality is not available; it is polluted
and quality is missing.

Himalayan glacier, which is called the largest water tower in the world, should be protected. A special Commission should
be set up to look into this area so that the largest water tower of the world can be cultivated properly and it shall be
protected. The Ganga originates from the Gangotri glaciers, named Bhagirathi in Uttar Kasi District of Uttarakhand. It
receives Bhaliganga and meets at Devprayag--which is known to everybodya€"with other four streams, that is,
Dhauliganga, Nandakini, Pinder and Mandakini.



The natural flow of this river of this reach is being highly disturbed by dams and hydro projects. The Tehri project is very
much a controversial project. In 1854, during the British rule, the Haridwar Dam had led to the decay of the Ganges by
greatly diminishing the flow of water. So, it should be taken into account. Now, it is told that the Government of India is
planning about 300 dams on the Ganges and on the tributaries in the near future. It should be stopped. First, we should
have a re-look. We should do a review about the existing dams and tunnels.

MADAM SPEAKER: Please conclude.
SHRI PRABODH PANDA: Yes, I will conclude, Madam.

So, another point is about the middle reach. Middle reach is something different from the upper reach. It flows in plains,
meandering mostly on bed of fine sand. Substantial portion of the river flow is diversified to support agriculture activities
through the system of canals. The confluence of Ram Ganga, Kali and Jamuna also bring a lot of domestic and industrial
pollution. In addition, several towns, industries and agriculture activities contribute to pollution load. In this reach,
significant are the leather tanneries at Kanpur. The bio-medical waste generated at hospitals and from pharmacy units is
discharged into the river. In addition, there is encroachment of river bed, indiscriminate grave, sand mining, river bed
farming, acute netting of fish, open defecation, dumping of solid wastes in many places, including floral offerings.

MADAM SPEAKER: Please conclude.

SHRI PRABODH PANDA: Flowers and other material offerings in the name of ritual activities have been thrown into the
water. Dead bodies have been thrown into the water.

MADAM SPEAKER: Please conclude.

SHRI PRABODH PANDA: Semi-cremated dead bodies are being thrown. Other problems with the lower Ganga are also
there. So, what is the impact? The Ganga river dolphin is one of the few species of fresh water dolphins in the world. The
dolphin population has diminished to around 200. Right now I do not know how long they will survive. Hydro electric plants
prevent them travelling up and down. It has an impact on wildlife. There is submerging in several areas.

MADAM SPEAKER: Please conclude.

SHRI PRABODH PANDA: Yes, Madam. I am coming to the Ganga Action Plan. It is rightly mentioned by many Members.
The Ganga Action Plan was launched by former Prime Minister Rajiv Gandhi in April, 1985 in order to reduce the pollution
load. It was launched to reduce the pollution load. But, it failed. The money, which has been spent, is not less than
Rs.1,000 crore. Phase-I was declared closed in 2000. Phase-II was approved in 1993 onwards, including its tributaries like
Yamuna, Gomati, Damodar and Mahananda. The progress in this respect is very negligible.

Now, I come to the National River Ganga Basin Authority. The Supreme Court has been working on the closure and re-
location of many of the industrial plants. How do you respond to it? I want to know whether you are complying with that
recommendation or not. In 2010, the Government declared the stretch of river between Gomukh to Uttarkashi as an 'Eco
Sensitive Zone' — whether we are maintaining that or not? The CAG report is also there. How do we respond to all these
things? Movement is going on; protest is going on — how do we respond to all these things?

At last, I come to the agreements with foreign countries, Nepal and some accords with Bangladesh. Everything should be
reviewed or revisited.

I am talking about the Farakka project. Farakka project has come in such a position that it is creating problems in many
respects. Even in Malda, huge villages have gone and the land is from the other side of Bihar. So, thousands of families
have got evicted and uprooted.

My suggestion is that fast augmentation of water flow should be done and most of the dams should be bent and crushed.
Steps should be taken against illegal mining, whether it is sand mining or other type of mining. Stringent laws should be
made against pollution causing activities. There should be a re-look at the international and several other agreements.
There should also be a re-look at the dams, canals and hydro plants.

There is a slogan 'Save Ganga'. We talk about the electricity and other things. There are several options of providing
electricity. But, there is no alternate to the river Ganga. So, the river Ganges should be protected now. This should be taken
as a priority.

With these words I conclude. Thank you, Madam, for giving me opportunity to speak.



*SHRI PT. THOMAS (IDUKKI): The other day the hon'ble senior member Shri Raghuvansh Prasad ji described pathetic
condition of mother Ganga "in the banks of Ganges at the time of rituals devotees are offering water but devotees are not
using water from river Ganga but from piped water supply arranged by other sources". It shows the grave situation of the
polluted Ganga. The last session also this hon'ble House discussed the seriousness of which Ganga facing. Ganga is not a
mere river. It is a part and parcel of our culture. As Pandit Jawaharlal Nehru described "The Ganga, especially, is the river
of India, beloved of her people, round which are interwined her memories, her hopes and fears, her songs of triumph, her
victories and her defeats. She has been a symbol of India's age-long culture and civilization, ever changing, ever flowing,
and yet ever the same Ganga. The Ganga to me is the symbol of India's memorable past which has been flowing into the
present and continued to flow towards the ocean of the future".

I would like to know about the progress of the Ganga Action Plan which was introduced by the then Hon. Prime Minister,
Shri Rajiv Gandhi.

Even though I am coming from Soutehrn part of India, i.e. Kerala. We have also deep concern about river Ganga. Almost all
rivers in our country are facing acute shortage of water and day by day, its pollution is going upwards. In my State, rivers
like Periyar, Bharatpuzha, Pampa, Achancoil and Chaliyar, are also facing acute water shortage and pollution.

It is high time to find out alternative and adequate methods to revamp our rivers. If river Ganga dies, then the future of
India will also die. With these words, I would like to join the feelings expressed by other hon. Members of Parliament.
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*DR. TARUN MANDAL (JAYNAGAR): This subject is very important for the entire country and profoundly sensitive for a
large section of people of India and Bangaldesh. It is an international river and its pollution and exploitation have
implications on the people of the countries on which this great river flows.

The measures adopted and being taken are not up to the mark and not capable of protecting the interest of our people.
Acts, Rules, Regulations are being violated years after years by moneyed people, by those who are close to power or can
manipulate the power that be and our Central and State Governments in possession of laws, law keepers, Judiciary and
penalty executors seem to be disabled and paralyzed to deliver stringent action against the miscreants.

This exploitation of natural resources including rivers is a phenomenon seen world wide due to moribund condition of
capitalism. This capitalist system is ruthlessly exploiting rivers, water, sea, minerals, forests and all other natural resources



for the individual gains and maximum profit of the capitalists, imperialists, corporates and multinationals. They never bother
what will happen to the country or to its general population.

For that reason, Ganga river bed is not cleaned of pollutants and silts, embankments are not strengthened and digging is
not done where it is necessary to maintain flow and contain flood.

Nearly 200 dams from upstream to down up to Farakka are practically killing and drying the river years together. After
Gangotri, within 100 kms, so many hydroelectric projects have been built up, that in around 30 kms, stretch the river is lost,
no flow existing at all, totally dried down.
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These are not made for benefit of local people or farmers but mainly to make profit by producing and selling electricity.
Many private, semi-private companies are working in the power projects. Huge capitals are involved. Who will take care of
that? Whether our Government Departments will act as per law or not that, I would like to know. The Government must
stop any illegal project having dams and diversion of river and miscreants must be punished exemplarily. Besides,
international covenants and norms, demand for consultation and consent from the river sharing countries, which has not
been done here with downstream Bangladesh. Waste dumping, effluents drainage without treatment have become a
mindless practice in almost every part of the river. Government, PSUs, semi-Government, private industries are discharging
tons and tons of pollutants. Dolphins, Hilsa and other precious water creatures are not being found now a days. Industries
are flouting laws, on the plea that they had to invest huge sums for treatment plants and if they are forced to close by
statutory bodies, then employees will suffer due to closure, they argue.

But river pollution is just like slow poisoning. It has its long term effect on our population and civilization. On Hooghly river -
Nayachar project - for any sort of Chemical Hub should be rejected for good to save rich biodiversity, people, animals, crops
of West Bengal.

Ganga Basin Flood Control Commission Authority should come forward to control flood in Ganga river itself and in all its
tributaries. One flood control Master Plan, Ghatal Master Plan in the State of West Bengal covering the districts of Hooghly
and Midnapore is long pending. I along with representatives of local affected people met Water Resources Minister on this
project. He assured me to expedite the work. It should be expedited.

Mother, we call most respectable but we exploit and neglect them most. We call our women as most valuable but exploit
them to the extreme. Same is the behaviour we and our Government is showing to Ganga river, that is, Gangamata. It
requires motherly care and respect from the Central Government.

*SHRI S.S. RAMASUBBU (TIRUNELVELI): The conservation and preservation of Ganga river is essential. A number of
discussion had taken place in this august House regarding purification of Ganga water.

The Ganga river started from Gomukh glaciers, Gaungotri from Uttarkashi district of Uttarakhand State. It is having
the length of 2550 kilometers traveling between UP, Bihar, Chattisgarh, West Bengal and up to Bay of Bengal.

More than 200 Hydro power projects are constructed within the purview of the river. Most of the people from the
above State are getting water for cultivation and also used for drinking purposes.

The Ganga river now-a-days is polluted. Even though Government spent a lot of money for the conservation work still
it is a problem to accomplish the task of purification.

The whole nation and all the rivers are facing the same problem. In our Tamil Nadu, Tirunelveli District,
Thaamirabharani is an important river which is facilitating for cultivation to the tune of Rs.50,000 crores. But now-a-days, it



is also polluted due to industrial waste and the sewerage water is entering in it.

The Ganga Water is also polluted due to the various reasons. Once upon a time the Ganga water was considered as
holy water. People worshiped Ganga water for a long period of time.

But now the water is polluted because of all the waste, hazardous materials, passing of drainage water and pouring
industrial wastes into the Ganga River.

Whatever it may be the Ganga water should be purified. The Central Government and the State Governments have
the responsibility and accountability to make it clean.

The general public should also take much care to protect this holy river.

So, with the co-operation of all the public and Government machinery we can make all the water resources clean.
Otherwise all the efforts of Government will be futile one. Government should take much more efforts to make the river
clean.

In order to clean all the rivers, we need a National River in which the surplus flooded water can be poured. That
water can be utilized during dry season. During the dry seasons, the Ganga, Yamuna, Saraswati, Cauveri, Thaamirabharani,
and almost all the rivers of our country are polluted. In this dry season, the polluted water can be removed from dried rivers
by getting the water from National River.

But that way, we can bring a solution to protect the river water.
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*SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): The river Ganga is not merely a river and the Himalaya are not
mountain but they are linked with our great civilization and culture. The Ganga has been declared as a National River and
the Ganga is getting polluted and the Himalayas are being subjected to ruthless exploitation. This is really a cause of
concern. The valleys of the Himalaya are rich in water, forests and natural resources but the State Governments are hell
bent upon destroying these resources mainly producing power of generating power.

The total generation of power from all the dams in respect of the State is more. Madam Speaker, I would like to say
that when the energy requirement of the country grew, it was thought later that there are also other sources like coal and
other renewable energies.

Along with Ganga its tributaries like Yamuna, Krishna, Godavari, Cauveri, Tungabhadra are also in a bad condition.
These are very important rivers across the country. They are linked with one another.

All rivers are having rich minerals and gas basins and valuable things. We protect our resources. We protect our
rivers from pollution, encroachments of the river beds from illegal lifting of sand mines. Not only that. It will protect our
needs mainly for usage of drinking water, agriculture and other needs.

We are containing the global warming. This is high time to protect our rivers, mainly Ganga river from industrial
waste, pollutants, discharges and release of municipal wastes, plastic wastes. We should strictly control all this. Ganga is
not a river. It is the life of the nation. Lakhs and lakhs of people go there and take holy bath. In Hindus, taking a holy bath
at Ganga river is considered as "washing of one's sins". The river water of Ganga is like nectar and is never spoiled even if
it is kept for months together. It is a flowing river. But what is happening today?

The water of river Ganga is dirty and not fit for drinking and irrigation purposes. As such desilting work has not taken
placed for years, floods are recurring year after year damaging not only property and crops but also heavy loss to human
lives.



An Action Plan for development of Ganga was set up under the Chairmanship of the then Prime Minster Shri Rajiv
Gandhiji for whom this is a pet project.

An objection has been made about building of dams to check water on Ganges. Dams are built to store water for
irrigation purposes and also to generate electricity. These are infrastructural requirements which are required for
development of the country. There has to be a balance on environment and development. I think the Government is doing
its best to maintain both aspects.

Like Ganga, we have Krishna and Godawari rivers in Andhra Prades. Both are inter-estate rivers. Though they are not
as large as Ganga, yet they are part and parcel of life of not only Andhra Praesh but also Maharashtra, Karnataka, Tamil
Nadu and Odisha.

Lakhs of acres of crops are irrigated by these rivers. Many large and small dams have been built on these rivers.
Many hydro power projects have been undertaken. These rivers quench thirst of crores of population.

But these rivers are also need to be developed. They are required be cleaned, desilted and dredging works should be
undertaken so that those rivers can became clean and help in irrigation of more crops.

I, therefore, demand that an Action Plan to clean and develop Krishna and Godavari Rivers should be prepared.
Adequate allocation of funds should be made for this purpose.

The Chief Minister of Andhra Pradesh should be the Chairman and the Chief Ministers of Maharashtra, Karanataka,
Tamil Nadu and Odisha should be the Co-Chairmen. A representative of the Ministry of Environment of Forests should also
be appointed.
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* Speech was laid on the Table

*SHRI O.S. MANIAN (MAYILADUTHURAI): I am happy to have got an opportunity to place before this august House my
views pertaining to the steps to be taken to save the River Ganga from pollution and the House now has taken up a
discussion on that under Rule 193.

The huge perennial water system called River Ganga travels through six States of India covering a distance of 2,500 kms.
before it could meet the Bay of Bengal, its confluence point from the point of Himalayan heights at a height of 4,000 ft. and
more.

Ganges gets polluted both by human beings and through the man-made industrial effluents and other artificial things. Both
the Governments at the Centre and States are all concerned and are now contemplating steps to overcome this problem as
it is impending on them to see that River Ganges that is considered to be one of the ancient sacred rivers of India. There
are no two opinions that this has to be taken up urgently, on a war footing to save this river for all years to come.

As a first step, people must be educated to see that they do not pollute the rivers and river banks in the name of religious
ceremonies. Allowing the industrial effluents to flow into this river system must be completely stopped forthwith. Not only
River Ganges, but all the rivers of the country from Kashmir and Kanyakumari, that are national assets, must be protected
and conserved from being polluted any further. Sewerage and semi-solid wastes from almost all the towns by the side of
River Ganga flow into this river and that needs to be curtailed and banned once and for all. Only when river waters flow
smoothly on the surface of its course, it can help augment the ground water potential. We are all dependent on ground
water resources for drinking water purposes. Hence it is imperative that rivers must remain clean and must be cleaned on a
war footing if they are polluted.

A national awakening will help us to conserve our river water systems and hence we must nationalize all the rivers as they form
the basis of human life. With these words, I conclude.
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THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRIMATI JAYANTHI NATARAJAN):
Madam Speaker, I thank you very much. I have heard with very great interest and with very great seriousness the
interventions of all the hon. Members. In fact, the topic of the discussion, the threat posed to the existence of the River
Ganga and the Himalayas due to their ruthless exploitation, was discussed for over four hours in the last Session with the
same mover of the Resolution and almost the same speakers. However, it is a measure of the importance of the discussion
that you yourself, Madam, have not only allowed the discussion but you yourself have been gracious enough to sit through
the entire discussion, both when it began and also as it is continuing today.

Madam, before I go into the issues raised by the hon. Members - both the emotive issues as well as the very specific and
important issues that have been raised in all the speeches of the hon. Members - I would like to say with great respect that
the poem that you yourself have written, which was read out in this House, for me, that alone would have been enough to
be an essence of all the speeches that were made in this House. That alone would have been the essence which
encapsulates the emotion, the feeling, the concern, the involvement and the way the holy River Ganga is intertwined into
the very tapestry of our lives, of our faith, of our spirituality, of our thinking and the every essence of our nationhood as a
national river. So, I would express my deep gratitude to you, Madam, for allowing us this opportunity for the hon. Members



to express their views and for me also to express to the House, through you, and to the country what the Government is
doing, how seriously we take the holy River Ganga, what are the steps that the Government is taking to protect the holy
river from ruthless exploitation and how deeply committed this Government is to do whatever we can.

Madam, I would like to once again thank you for the wonderful words that you have written in your poem; for the
importance that you have given to this discussion; and for being here today so that we are able to convey to you and
through you to the entire House and the country as to how important this entire issue is.

Madam, as I said the river Ganga is woven into the fabric of our lives. As many hon. Members have pointed out, the river
originates at the Gangotri; everybody has pointed out that it runs through 2,525 kms; 11 States; 14 rivers flow into the river
Ganga; there are 434 million people in the Ganga river basin in the 11 States who depend -- for their lives and livelihood
apart from the emotional aspect -- upon the holy river and upon what comes out of the holy river and for emotional
sustenance. The river means something extremely important to the entire country. So, my point really is that the holy river
Ganga is not something that is the monopoly of any one person; any one State; and any one region, but it is a river, which
belongs to the country. It is inter-twined with the faith, tapestry, nationhood, patriotism, the emotions, and the feeling of
every Indian.

I come from Tamil Nadu, and I grew up hearing stories about the holy river Ganga. So many hon. Members narrated so
many beautiful stories. But the stories that I have heard of how in the vedic version, Lord Indra, the Lord of Svarga slays the
celestial serpent, Vritra, releasing the celestial liquid, the soma or the nectar of the Gods, which then plunges to the earth and waters it
with sustenance. This is the holy river Ganga.

In the Vaishnava version, which my Grandmother taught to me, Lord Indra is replaced by Lord Vishnu and the
heavenly waters are now a river called Vishnupadi -- from the foot of Lord Vishnu. This is the beautiful story that I heard
and which I remember till today. In his Vamana avatar, when he takes three steps to span the earth, the heaven and the
netherworld, with his third step, he stubs his toe on the vault of heaven; punches open a hole; and the holy river Ganga
flows through that hole and comes down through the Milky Way; arrives on the Moon; arrives atop Mount Meru into the
shape of a beautiful lotus flower created by Brahma; and through the petals of that lotus flower flows down to the
continent as the Alaknanda and as Bhagirathi.

In the Puranas, there is the beautiful story of Lord Shiva of how after incurring the wrath of Sage Kapila, King
Bhagiratha -- many Members have referred to it -- prayed that the holy river should come down to cleanse and to find the
60,000 sons of King Sagar who had been condemned for ever to remain in patala or the netherworld and when Gangaji
decided to come down, she decided to come down with all her might and wash away the entire earth. Then when they
prayed again that she should not wash away the entire earth, Lord Shiva said that he would take her on his head and then
let her down to earth after her anger is over. Therefore, she is also known as Triloka-patha-gamini as she flows in heaven,
earth and netherworld.

I have visited the holy river for shraddha ceremonies because this is the only river, which is a tirtha or the crossing
point of all beings, and all the hymns devoted to the Ganga show that this is the reason why in all rituals there is no other
river, which flows in the heavens, on earth, and in the netherworld.

Madam, I straightaway want to go to the subject, but I want to add one final line. All my friends here, hon.
Members, have quoted various stories about the Ganga. But I would like to read from the Skanda Purana. 1 am reading in
English; the original is in a beautiful language.

"One should not be amazeda€|that this Ganges is really Power, for is she not the Supreme Shakti of the
Eternal Shiva, taken in the form of water?

This Ganges, filled with the sweet wine of compassion, was sent out for the salvation of the world by Shiva,
the Lord of the Lords.

Good people should not think this Triple-Pathed River to be like the thousand other earthly rivers, filled with
water."
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Therefore, Madam, it is said:

"The Ganges is the distilled lifeblood of the Hindu tradition, of its divinities, holy books, and enlightenment."

It is for this reason, Madam, that the worship of Ganga does not require avahana or visarjana, invocation or dismissal.
It is also a holy river, Madam, for all the people in the country of whatever religion, and a source as a mother.

Madam, the emotive importance of the holy river cannot be underestimated nor does the Government underestimate it. It
means all things to all people.

The first point I wish to place before this hon. House, through you, is please do not make it an issue that spans narrow
concerns. It is an issue that concerns all of us. It is an issue which is extremely important for the Government. We are
committed to ensuring the aviral dhara, the nirmal dhara, the purity and the flow of the holy river Ganga. Never will we
allow the holy river Ganga to dry up or to get totally polluted by our actions. This Government is committed to seeing,
Madam, that not only...(Interruptions) hon. Member, you can speak, if you like. ...(Interruptions)

MADAM SPEAKER: Please listen to the Minister.

SHRIMATI JAYANTHI NATARAJAN: We are totally committed to this project. Hon. Members have raised many points. I
want to say with great respect, Madam, without meaning any disrespect, that if we need to debate this topic — I think,
hon. Member Shri Anant Geete Ji was absolutely right — this is not a subject which relates to one Ministry alone, however,
I respond because this is the Ministry that is in-charge of the National Ganga River Basin Authority. There can be no doubt
that this is an issue that concerns not only other Ministries, which is Ministry of Water Resources and Ministry of Power, to
whom I will convey whatever discussions are going on here, but concerns all the States; it concerns every single one of us
sitting over here; it concerns important choices that we have to make; in a sense, it encapsulates the debate, the eternal
conundrum between development and preservation of the environment and the holy river Ganga.

As the Minister for Environment, as a person, as a human being, as a citizen of this country, I will always cast my vote to
save the river rather than to go ahead with destroying because there are many paths to development, but there is only one
river Ganga. We cannot be irresponsible. Madam, this earth does not belong to us. We do not inherit this earth from our
ancestors, but merely borrow it from them. We need to pass this earth on to our children so that it is given to them if not in
the same pure form that we received it, at least, as a trust that we preserve what was given to us by our ancestors.

However, Madam, we need to look at the facts. There are four issues, as far as environment is concerned. The most
important issue, undoubtedly, is the issue of dams; the issue of the ecological flow, and whether the hydroelectric projects
on the river Ganga are preventing the flow of the river because if there is no dilution, what we call 'dilution', if the river
does not flow, then there can be no question that the pollution will not decrease. The pollution will definitely increase
because there is no dilution of the water and also the water flow gets diverted at various points and then we have also the
exploitation of the Himalayas, which is an entirely different issue and I will come to that later.

Madam, therefore, we need to be very clear about the facts and it is my duty to share the facts with the House.
Madam, Members mentioned various figures. There are 400 dams, 500 dams and 384 dams. I really do not know where
they got these figures. I have the details here. We have only a total of 70 dams. 70 dams means that they are actually
working. Only 17 dams are actually commissioned and generating power. Under construction, there are 14 dams. The
projects which are in the pipeline are 39 dams. The total humber is 70 dams. Madam, it is very important. I am not making
this a political issue. I am not trying to score points. I am very anxious to listen. I did not interrupt even when personal
remarks were made because I was very anxious to understand the sentiments of the House. But it is very important to look
at the facts. In this august House, if we are going to get around 400 dams or there are 500 dams, it is just not correct. So,
the correct situation is that there are 17 dams which are actually generating power and out of those, only 3, the Maneri
Bhali — II is generating 304 Megawatts, Koteshwar is generating 400 Megawatts and Tehri —I is generating 1000
Megawatts. All the rest, Madam, are generating 4.8 Megawatts, 24 Megawatts, 3 Megawatts, 1 Megawatt and even the
dams which are under construction, only Tehri stage-II is 1000 Megawatts. All the others are generating 4 or 5 except for
one or two which are generating 520 or 600 Megawatts. And all dams except Koteshwar and Tehri are run off the river.

Hon.Member Shri Geete once again referred to what is run off the water. The water comes back to the river Madam,
the fact is that the tunnels are blown and the water is pushed through the tunnels. That is wrong. I do understand that is a
different issue. As far as the holy river Ganga is concerned, the water comes back. So, it is the run off the river. It is not as
if water is taken away from the river. The water comes back and it continues to flow in the river. However, it is a matter



that needs to be determined very carefully whether we need to blast those tunnels. Those are the decisions that we have
to take for the country as a whole. All of us have to decide. No one person or no one government can decide. It is a
people's decision. It is a people's movement. Do we want to do this or do we not want to do that? But the fact of the
matter is that there are 70 dams. The mover of the resolution Shri Rewati Raman Singh said that he himself was in fact
was Irrigation Minister of Uttar Pradesh when Tehri was first commissioned and he made a mistake that Smt. Maneka
Gandhai was Environment Minister and she did not want to give the permission but he persuaded her. There were many
protests at that time. There were many protests at that time against the Tehri dam. All of us remember Shri Sundarlal
Bahuguna and the protests had happened at that time because it was an earthquake prone zone. But Shri Rewati Raman
Singh said that he regrets it and he wishes to do penance or atonement for what he did. The reason that I mentioned this
Madam is not to score a political point. What I am saying is a Government of a day takes decisions, you take it in the best
interests of the people of this country hoping that this will be to the larger public good. Later, if you find you made a
mistake, we all need to sit down together and decide how to solve that mistake.

So, about hydro power projects, I wish to tell the House that this is the status, these are the projects and there is no
doubt that there are certain problems with these projects including the problem of relief and rehabilitation. Most of the
projects are run off the river. The Government has taken the extreme step. The Government has taken the extreme step of
closing down three projects. One is an NTPC project. Three hydro electric projects were closed down by the Government as
hon. Member Anu Tandon had mentioned at a cost of over a thousand crore rupees because the Government believed that
it is important to maintain the flow of the river, that it is important to make sure that the flow of the river is not impacted. I
heard all the Members speak. I have not heard about all the suggestions. Do they want all these dams? First of all, as I
said, it is not 400 dams. It is actually only 70 dams. Do they want us to not proceed? These are decisions which all of us
have to take.

We had a meeting of the National River Ganga Basin Authority. I have here what the Chief Ministers over there have
said. I do not wish to waste the time of the House. I wish to go on to the next point. All the Chief Ministers of the Ganga
Basin Authority, not one of them said it. I can read it in short. I have it here. Not one of them said that we should close

down the dams. It was held on the 17th of April when the Prime Minister had the meeting of the National River Ganga Basin
Authority. The Chief Minister of Uttar Pradesh specifically mentioned that it may not be feasible to maintain 200 cumecs of
flow from Narora to Allahabad as proposed, for the flow of the River. It is because during the non-monsoon period, the
discharge in the River is only 35 to 65 cumecs. He also mentioned that the hon. High Court of Allahabad which considered
the matter, ordered fifty per cent discharge in the River from available flows because they are taking it for irrigation. It is
another issue that I am going to bring before you. The Chief Minister of Uttarakhand mentioned very seriously about the
sentiments of the State Assembly. Shri Mahatab also mentioned and many Members had also mentioned about it. I too
believe that. We have notified a 135 kilometres as an 'eco-sensitive zone' from Gomukh to Uttarkashi. As the Environment
Minister, I believe that it should be implemented immediately. I believe that the Ganga should not only be declared as a
National River, which the hon. Prime Minister has done, but the entire stretch of the River should be governed by an Act.
We have the National Commission for Women. We have a National Commission for Atrocities Against SCs and STs. We
should have a Commission which is for atrocities against the Ganga. I do not think that any one part of the River should be
left alone. I believe that the entire stretch of the River should be declared as an 'eco-sensitive zone' so that there is no
effluent, there is no discharge.

I actually did not take it seriously. What did Shri Sharad Yadav say? He said: Srremer Jder Sft elst acract arcl sugstt &, =5 srcft
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has a pathological hatred. But, Shri Laluji, I am very grateful to you for your support. ¥¥ &t s 18t 8 Madam Speaker, you
were also kind enough. I am making a different point. I know he has a pathological hatred for all women.
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MADAM SPEAKER: Hon. Members, it is 6 o'clock now. If the House agrees, I extend the time of the House till this
discussion and Zero Hour are over.

SEVERAL HON. MEMBERS: Yes.
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SHRIMATI JAYANTHI NATARAJAN: Thank you, Sharad Yadaviji. I was not taking it personally at all. I only mentioned it
because you said "o aeter sueet w1, But the issue is not really what you said. It is not something that any person can do.
It is not a question of a person. It is something that needs the effort of the entire nation, and I am going to tell you the
reason why.

There are four main issues that the hon. Members have to know. We have talked about dams. There is a large amount of
water, the percentage of which I am not exactly sure but definitely over 70 per cent of the water, of the Ganga which is
taken away by the Ganga canals for agriculture. So, the flow of the river is also disturbed because the water is diverted
through canals for agriculture. This is also a decision that the nation has to take.

In the Ministry of Environment the issue that I have to address is whether the flow of water to agriculture, whether power
or hydroelectric power projects need to be implemented or dispensed with completely. These are decisions which the
nation has to take.

Pollution is something that is directly the responsibility of the Ministry of Environment, and we owe it to the nation to
explain as to what steps this Government has taken to address the question of pollution. One more important issue about
which one or two Members have mentioned is the question of sand mining as a result of which also the flow of the river has
been diverted.

As far as the issue of pollution is concerned, pollution load of the Ganga, what we call the anthropogenic pressure, has
been increasing over the years. I want to say one sentence before going into the details that I have. Hon. Members must
realize, I do appreciate the sentiments, things are bad. Things are not good, things are still bad. But had these steps not
been taken, what would have been the case? Hon. Shri Rajiv Gandhi as Prime Minister gave to the nation the Ganga Action
Plan-I in 1985 as a result of which a great deal was done. If that was not done, the result would have been much worse. I
am going to read the details.

SHRI BHARTRUHARI MAHTAB (CUTTACK): It would have been a disaster.

SHRIMATI JAYANTHI NATARAJAN: It would have been much much worse. Therefore, while thing are bad, I do not think it
is correct for us to say that it was a failure.

SHRI REWATI RAMAN SINGH (ALLAHABAD): It is a complete failure.
SHRIMATI JAYANTHI NATARAJAN: You have said whatever you wanted to say. Permit me to speak.
31€RAGT ABIGAT: 3 368 dlcTal SIfSTg)

SHRIMATI JAYANTHI NATARAJAN: I want to bring to the notice of the hon. House that had these steps not been taken, it
would have been a much worse situation. Madam, in the entire Ganga basin, approximately 12,410 MLD of sewage is
generated, for which the available treatment capacity is only 5,070 MLD. In the main stem of the river Ganga, 2,900 million
litres of sewage is discharged everyday from Class I and II towns, and only 1,100 MLD is treated because of the limited
infrastructure. Eighty per cent is due to domestic sewage. Hon. Members should know that untreated domestic effluent,
fecal called colliform that he spoke about, is the cause for 80 per cent of the pollution. And industrial effluent is actually
volume-wise only 20 per cent. But due to the toxic and non-biodegradable nature of the industrial pollution, this assumes a
much greater significance. The major contributors are tanneries, distilleries, paper mills and sugar mills; and the stretch



from Kannauj to Varanasi is critically polluted. Therefore, we need to have a long-term plan, adequate resources and we
need to take corrective steps to take care of the technical shortcomings.

I have already spoken about the ecological flows. Hon. Members mentioned about the consortium of seven IITs. I want to
correct a misconception in this House. IITs were given the project of studying how the ecological flows can be maintained
in relation to hydro-electric projects. The second important thing that this UPA Government has done is to adopt a
cumulative impact assessment approach. A cumulative impact assessment study had also been given to the IITs and to the
Wildlife Institute. We have received seven reports; and we have to receive still several more reports. We are in the process
of synthesizing those reports. Because of this approach of a holistic river basin, we will study the cumulative impact
assessment of all projects of wastes, as a river basin, instead of taking it as a town; and that, we believe, will create much
better results.

Hon. Members said that the IITs are actually consultants of dams. That is not true. There is no conflict of interests. The
IITs and the consortium of IITs do studies in hydrology for dam construction. But that does not mean that there is a conflict
of interest. They are technical experts in the matter. They are contributing to the study of telling us whether these dams
will have an impact upon the flow; and as a matter of fact, from whatever interim reports we have got, they have
recommended that there should be a minimum of 20-30 per cent, depending on whether it is monsoon or not, at all times,
which means that whatever hydro-electric projects are there, will have to make sure that those flows are there in the river.
So, those recommendations are being made, both as a result of the cumulative impact assessment, as well as with a view
to maintaining the ecological flow.

Shri Mahtab and others mentioned about the World Bank project. It was signed in June 2011 between the World Bank and
the Government of India; it is a project that will be implemented in eight years, with an outlay of Rs.7,000 crore — Centre's
share is Rs.5,100 crore and the States' share is Rs.1,900 crore on a 70:30 pattern. The projects that have been sanctioned
so far are nearly Rs.2,600 crore under the NGRE, in the States of Uttar Pradesh, Uttarakhand, Bihar and West Bengal.
These include development of sewer network, sewage treatment plants, sewage pumping stations, electric crematoria,
community toilets, development of river fronts and other such infrastructure.

The States are encouraged. I have the details; if Members wish, I can give the details. Somebody mentioned that a very
small, limited fund is released by the Centre. So far, out of the amount of Rs.2,598 crore that has been sanctioned to
various States, Uttarakhand, Uttar Pradesh, Bihar and West Bengal, only an amount of Rs.492 crore has been released and
the expenditure, till March, is Rs.318 crore. You may ask, 42 projects were started, why only two projects were completed.

I have the State-wise details and I will tell you that also. In the case of Uttarakhand, the total is Rs. 155.60 crore, the fund
released by the Government of India is Rs.36.57 crore, the expenditure till March was only Rs. 16.11 crore. The number of
projects not started is four, the number of projects started is 11, the number of projects completed is zero, and the total
number of projects is 15. In Uttar Pradesh, the total amount allotted is Rs. 1341 crore, funds released by the Government
of India is Rs.257.64 crore, the expenditure till March is Rs.193.64 crore, the number of projects not started is two, the
number of projects started is five, and the total is seven. In the case of Bihar, the total amount allotted is Rs.441.86 crore,
fund released was Rs.35.37 crore, the expenditure by the State Government was Rs.17.60, the number of projects not
started is zero, and the number of projects started is four. In the case of West Bengal, the amount allotted is Rs.659.41
crore, an amount of Rs.166.48 crore was given to the State, an amount of Rs.90.92 crore was spent by the State, three
projects were not started, 21 projects started and two projects were completed. So, the issue really is, Madam that money
is with the Government. In fact, I have a problem because I cannot park the money, what is called is parking the money, in
my office or in my Ministry. We need to spend the money. We can only spend the money if the State Governments actually
implement the projects. I am not passing the blame. I need all your help to think of a way by which we can all do it,
whether it is creating an Authority which monitors the spending and has the power to give the money and to establish the
projects. Madam, we have a pathetic situation where we allot a vast amount of money and then the State Government — I
do not mean any State Government, it is not a political issue — any State Government, the urban local body is not spending
that money. The Sewage Treatment Plant is set up, the Central Effluent Treatment Plant for the industry is set up but it
does not work because the network of sewage from the residences is not connected to this. Unless the urban local bodies
take that action, there is no use of my spending all this money to set up a Sewage Treatment Plant or a Central Effluent
Plant. Therefore, the urban local bodies and the State Governments have to take the greatest interest in making sure that
these Sewage Treatment Plants work otherwise the dream of zero effluent discharge into the Ganga will never be able to
be achieved by 2020. Unless all the States cooperate, this is not something that the Central Government can do. We do not
own any land. It is something that the State Governments have to do....(Interruptions) That is right. That is a problem.

Madam, hon. Shri Rajiv Gandhi envisioned and implemented the Ganga Action Plan. Water quality in terms of Biochemical



Oxygen Demand (BOD), Dissolved Oxygen (DO) and Fecal Coliform has improved at most locations because of this. So,
please do not lose heart. Tomorrow, whoever is in Government, do not lose heart. We are working hard. It is not as if
nothing has happened. Let me read the details to you.

The standard BOD is less than 3 mg and DO should be more than 5 mg. Dissolved oxygen is good. In Kanpur the BOD,
which is the bad thing, was 8.6 mg in 1986 and 3.8 mg in 2011. In Allahabad it was 15.5 mg in 1986, which was really bad,
and today in 2011 it is 5.1 mg. In Varanasi in 1986 it was 10.6 mg and today it is 4.3 mg. In Patna it was 2.2 mg in 1986
and unfortunately, it is 2.5 mg today.

The Dissolved Oxygen improves. In Kanpur the DO was 6.7 mg in 1987 and 7.2 mg today. In Allahabad it was 6.6 mg
in 1986 and 7.8 mg today. In Varanasi it was 5.9 mg in 1986 and 8.0 mg. today. In Patna it was 8.1 mg. and today it has
come down to 7.1 mg. That is bad. So, the issue really is,
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SHRIMATI JAYANTI NATRAJAN: Madam, I have just answered it and I have absolutely no issue in answering it again. Even
in Farakka Barrage the flow of the river is coming down due to climate change and various other issues. The Farakka
Agreement which hon. Member Lalu ji spoke about, where Bangladesh and India take 35,000 cubic feet divide for ten days
between themselves is only 6,500 cubic feet today. Actually the quantity of water has come down. I have already spoken
about the issue of the dams. The fact is that the run of the river comes back to the water. So, the Aviral Dhara is not really,
it is partly...(Interruptions) sz ¥élsst 3a B, ot dia ard oft; Definitely it is a problem....(Interruptions) That is a problem we
need to consider. That is something which the nation needs to consider. All of us need to get together and talk about this
issue whether we need to close it at a loss to the nation and cut out the electricity or whether we should allow the river to
flow. If you ask me, I would say that the river should flow. But this is not a decision for me to make.

I would like to make two or three issues more. Last time, you had permitted a discussion on this subject on the 17t of
December, 2011. After the discussion that happened in this House on the 17th of December, 2011, a meeting of the

Standing Committee of the NGRBA was conducted on the 8t of February, 2012 under the Chairmanship of the hon. Minister
of Finance. But decisions had to be deferred because of elections into major Ganga basin States.

A draft report prepared by IIT, Roorkee on Accumulative Impact-Assessment was placed before the Committee. The
Standing Committee also decided to continue with an arrangement of providing 17 per cent Central share towards the
operation and maintenance cost of the infrastructure, created for a period of five years. The Standing Committee also
approved a various institutional arrangements to approve the projects on a fast track basis.

Subsequently, the Prime Minister chaired the third meeting of the National Ganga River Basin Authority on the 17th of
April, 2012 in the presence of the Chief Ministers of Uttarakhand, UP, Bihar, Jharkhand and Minister in-charge of West
Bengal. The meeting was of special significance because the delegation of the Ganga Sewa Abhiyan — the protestors that
hon. Member spoke about — were invited to the meeting and their agenda was considered as a part of the official agenda
of the meeting. However, the delegation did not make any presentation and it was the expert Members, who actually spoke
about the demands that were raised by the delegation of the Ganga Sewa Abhiyan.

The Prime Minister had expressed concerns about domestic and industrial pollution in the Ganga. He pointed out that the
Pollution Control Boards, functioning under the State Governments should monitor the effluents being discharged by the
industries. He asked the States to take action against the defaulters. I think that it is the most important thing. I think that
the States and the Centre have to take action against the defaulters. I believe that one of the most important take away
from this discussion which I will take is to consider very seriously how to monitor action being taken against defaulters,
who discharge effluents into the Ganga. I think that it is the single most important problem that we face at this point of
time.

I will assure the House that I will come back to the House with the system of monitoring the States as well as
whatever exists on the river front to ensure that there is no effluent either domestic discharge or industrial effluent into the
Ganga. It is because that is the most important step. I will assure that we will strain every nerve to see that this is done.
We will not leave any stone unturned to see that this is done.

Madam, I have already spoken about the Report of the IIT, Roorkee. The specific administrative action which we have
taken is that 716 grossly polluting industries which were discharging into the main stem of the river Ganga, namely,
Ramganga and Kali East have been identified and a number of industries were also identified like Uttarakhand having 43;



Uttar Pradesh, 637; Bihar, 13 and West Bengal, 23. The drains were identified. The inspection and monitoring of sewage
treatment plants were done. The performance evaluation of three major common effluent treatment plants was undertake;
two were in UP and one was in West Bengal. These are designed to treat tannery effluent. After inspection, directions have
been issued under the Environment Protection Act to 16 industries and under the Water Act to 12 industries. It is because
the Water Act is under the control of States. We have also issued letters for ensuring compliance, firstly for six industries. I
do concede to the House that we need to improve the monitoring and I will certainly take urgent steps. We need to look at
it and make sure that the total monitoring and compliance is taken care off in a very specific way. Madam, I have already
spoken about what the hon. Chief Ministers have said that there needs to be a balance in these efforts. I spoke about
Narora which you mentioned. The Chief Minister of Uttar Pradesh has spoken about it but I do not want to go into that
issue because that is a matter between the State and the Ministry of Water Resources.

Basically, I just want to say two things and this is for the fourth time I am saying this. This is something where the Prime
Minister has already announced that there should be a multi-disciplinary committee with representatives from the State to
give a set of recommendations on minimum desirable e-flows based on scientific opinion. The States, the urban local
bodies, the people living on the Ganga river front and every single citizen of this country have a very important role to play
in maintaining the nirmal dhara and the aviral dhara of the whole river, Ganga.

As far as the Central Government is concerned, I want to tell this House, in conclusion, that it is @ matter of pride for me —
please permit me to say it — that my leader, hon. Shri Rajiv Gandhi, was the person who envisioned the Ganga Action Plan
and we have implemented it. Hon. Shri Manmohan Singh with the guidance of Shrimati Sonia Gandhi, is the person who
declared the Ganga, as the national river and gave the nation, the National Ganga River Basin Authority. We will be second
to none in making sure that no stone is left unturned to protect the river, Ganga, to ensure the flow of Ganga and to make
sure that we hand over the Ganga to our children and future generations in posterity with the same purity with which it
was given to us.

...(Interruptions)
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Shri Rewati Raman Singh and some other hon. Members left the House.



MADAM SPEAKER: Nothing else will go on record except what Shri Babar is saying.

(Interruptions)*



